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SHRI MAGANBHAI BAROT: This 
differential rate of interest is not for 
a particular community or a parti

cular class associated with a parti
cular work but to one which falls 
within the category, namely, in the 
rural areas where the family income 
does not exceed Rs. 2,000 per year 
and, in the urban areas where  the 
family income does not  exceed Rs.
3,000 per year  irrespective  of the 
caste or creed, those people are en
titled to it. The target that was fix
ed was 1 per cent and we have reach
ed .94 per cent.
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SHRI MAGANBHAI BAROT: This 

is a backward area.

THE  MINISTER  OF  FiTTANCE 
(SHRI R. VENKATARAMAN):  All
the Boards were constituted by your 
Government and I have not changed 
them.

MR. SPEAKER:  Will you change
them now Or not?

SHRI  R  VENKATARAMAN: 

Since this happens to be the Spea
ker’s question, when the term expires, 
I will change.

SHRI BHERAVADAn K. GADHA- 
VI: It is our experience that advanc
ing of loans in Gujarat has come to a 
standstill.  Whenever  complaints 
were made to the Banking Depart
ment, nobodv pays heed to them  I 
am surprised that this fact had been 
brought to the notice of the Govern
ment of India also without a positive 
response.

Therefore, I would like to  know 
whether, for the  advancement of 
loans to the weaker sections by the 
nationalised banks, the  Government 
prop  to establish any monitoring

agency in the districts or not.  If not, 
then what steps are being taken so 
that the banks can be more activated 
in advancing of the loans in Gujarat 
and in the entire country also—not 
only in Gujarat but also in the entire 
country?

SHRI  MAGANBHAI  BAROT: 
Sir, I would respectfully submit that 
this question is with regard to back
ward area. The question is not with 
regard to the advances to the weaker 
sections in general. But, in any event, 
as I stated, we have reached  the 
target of .94 per cent.  This.94 per 
cent includes the State of Gujarat to 
which loans are given.  If the details 
are asked, we shall provide.
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THE MINISTER OF COMMERCE 
AND STEEL AND MINES  (SHRI
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PRANAB  MUKHERJEE):  (tf)  to

(d): A Statement is laid on the
Table of the House.

,,  Statement

Small Scale Industries based on Iron 
and Steel tn Madhya Pradesh

(a)  to (c): Supplies to small scale 
industries which are in a  compact 
group, are made through the stock
yards, and an attempt is  made to 
achieve a uniform level of satisfac
tion based on the entitlements  of 
individual units, along with those of 
similar units in the organised sector. 

As far as supplies to other units are 
concerned, these are routed through 

the Small Scale Industries Corpora
tions  for whom despatch program
mes are drawn up taking into account 
their offtake in years when steel was 
freely available.  Further, to meet 
shortfalls in  domestic  supplies, a 
fairly liberal Import Policy is  being 
followed and it is expected that the 
requirements of steel for engineering 
industry, including those in the small 
sector would be  adequately  met 
through domestic supplies and  im
ports.

Government have no  information 
about the number of small scale in
dustries based on iron and :-teel  in 
Madhya Pradesh,

(d)  Demand of iron and steel  is 
not worked out State-wise  nor is 
there any State-wise allocation.
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SHKI l’RANAB MUKHERJEE; Sir, 

in regard to the last part of the hon. 
Member’s question, if he had read 
the answers given parts (a) to (c) of 
the question, he would have appre
ciated that we are distributing steel 
material' through various agencies— 
one such agency is the State's Small- 
Scale  Industries  Corporation.  But 
compact industries, which coyer  a 
large number of industries—such  n.s 
re-rollers, wire drawing unit.s, forg
ing units, tube-manufacturers, etc. 
get steel directly from the dockyards. 
Apart from that when an individual 
unit who is otherwise entitled to have 
from the Small Scale Corporation of 
the State concerned if they do  not 
get it and receive a certificate  from 
the Small Scale Industries Corpora
tion: that they are otherwise eligible 
to have raw-material but have  not 
done so because of  non-availability 
of raw materia] and on the basis of 
essentiality certificate they are enti
tled to have directly from the stock
yard.

In regard to the question as to why 
figures are not there the hon. Member 
know,-, these are under the control of 
the Industries Ministry and not under 
the Ministry of Steel and Mines.  If 
he is interested to know what was 
the quantum allocated to the Small 
Scale  Industries  Corporation  of 
Madhya Pradesh that  figure I can 
give but that would not reflect  the
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position because those who have ob
tained raw-material from the stock
yards will not come within that. Al
location for Madhya Pradesh for the 
year 1979-80 was 5.75 lakh tonnes.
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SHRI  PRANAB  MUKHERJEE: 
Receipt will  be 4.5 lakh  tonnes. 
When we make the allocation  the 
formula is past off-take plus capacity 
divided by two. Full entitlement  is 
not met if total production does not 
take place.
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The hon. Member is well aware that 
already we have taken care of  the 
exporting units and their lull requi
rements are met.  Last year,  their 
requirement was 3.5 lakh tonnes and 
100 per cent availability was made to 
them.

SHRI KAMAL NATH \ Sir, it is 
being stated in Government  prono
uncements that the basis of allocation 
of steel is past off-take and past pro
duction.  While this may be  quite 
rational it is likely that some of  the 
units which have got an  allocation 
on this basis suffer from production 
constraints like power shortage etc. 
and consequently  they have t0 sell 
their allocation in the black-market.

I would like to know from the hon. 
Minister whether he is aware of this 
anomaly in the allocation system and

whether the concept of ability  to 
consume will be considered by him 
as one of the criteria for allocation.

SHRI PRANAB MUKHERJEE: Sir, 
there may be economic rationality in 
the suggestion of the hon.  Member 
but the hon. Member would appre
ciate the difficulties in implementa
tion. It is true that if we can give to 
those units which can utilise it fully 
it will help us but at the same there 
may arise questions of discrimination 
and also from the administrative point 
of view it would be really difficult to 
implement it. Therefore, the answer 
lies in having more availability. The 
hon  Member  would  appreciate 
that  we are trying  to increase 

Production. Some important has taken 
place  and,  I  hope,  this  year 
may not face the crisis faced last year.

Sir, I would like to clarify one more 
point.  The figure which I gave ear
lier was the all-India figure. In res
pect of Madhya Pradesh the figure of
allocation would be 21,300 tonnes and 
actua] despacho.j 11,305 tonnes.

3HN ?TR *mf : •WT JTcfi jft 

q?, ̂Trn'ir ft: TT -rTnTTJfi 
Cf rF Ztt  STC9T TT
2t "oo  7̂ srrrT ?̂rr  ^

srPTTTrV ii H rw *r ireq- Jiisr 
*ft?rf*TT ffmJT 550 jfrfcrr-v fern 

fft mOi Ufj  i? n

Tpfq- sfr'r Hf. TR-
Trfr 4 ̂r?nr ? i
SHRI  PRANAB  MUKHERJEE: 

This figure is up to January. I have 
not got the present  three  month’s 

figure. But I have already given you 
the figure of total allocation for 12 
months. That I have already given.
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